SLP(C) No. 15545 OF 2002

| TEM No. 46 Court No. 6 SECTION 111
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No.15545/2002

(From the judgenent and order dated 12/10/2001 in LPA 356/01
of The H GH COURT OF M P AT | NDORE)

SUPERI NTENDENT OF CUSTOVS, GUJARAT Petitioner (s)
VERSUS

NEM CHAND & ORS. Respondent (s)
(Wth prayer for interimrelief)
( Wth Appln(s). for c/delay in filing SLP )
(Wth Ofice report)

Date : 31/03/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE N. SANTOSH HEGDE
HON BLE MR JUSTI CE B. P. S| NGH

For Petitioner (s)

B. Krishna Prasad, Adv.
For Respondent (s) Maganbhai Barat, Sr. Adv.
Ri shi Agrawal , Adv.

. Mahesh Agarwal , Adv.

. E.C. Agrawal a, Adv.

7 5333 %

Pur ni ma Bhat , Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER
. SP2

As prayed by | earned Counsel for the petitioner, the matter is
adj ourned by three weeks.
. SP1

I ndu (Prem Prakash)
Court Master



